
J.“ We
OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE,
NORTH-EAST DISTRICT : {KARKARDOOMA COURTS. DELHI.

‘ORDER

In pursuant to the Order No.3!7/D-1/Gaz.-A/DHC/2025. dated 29.09.2025 of

Hon'ble High Court of Delhi, New Delhi (Copy enclosed]. it is ordered that ‘No Fresh
Criminal Cases’ for the time being shall be assigned to the NDPS Court of North~East
District. Karkardooma Co1gts.__Delhi. The Court dealing with NDPS cases shall take all
necessary measures..f I sposal of NDPS casesI "

w qg Bill llllfi ' is ' {AUR1Principal District & Sessions Judge,
(9 North-East District,

R,é,éi\\ Karkardooma Courts. Delhi.
1A

.1‘43$ Kéifsefii
No.8)63’ 8mg/Judi./N:E.}'I{i{D/Delhi/2025 Dated: ll 5 ]1[§| 2315
Copy forwarded for information and necessity action to:- l

1 . The Ld. Registrar General. l~lon’hle Court of Delhi. New Delhi for information.
. The Principal District 8: Sessions Judge [Hgsl .Delhi.
All the Judicial Officers. posted at North-East District. Karkardooma Courts, Delhi.

. The Judicial Oflicer/ASJ (NDPS). North-East District. Karkardooma Courts. Delhi.

. The Ld. Secretary DLSA NE. Karkardooma Courts, Delhi.
The OIC. Computer Branch.Karkardqoma Courts, Delhi

. The Judge Incharge. Mediation Centre, Karkardooma Courts. Delhi
. The Chief Judicial Magistrate. North-East District, Karkardooma Courts. Delhi.

9. The ACJ. North-East District, Karkardooma Courts. Delhi
l0.The Secretary DLSA, North-East District. Karkardooma Courts, Delhi
11.The CPP, North-East District, Karkardooma Courts. Delhi
12.The Secretaries. Shahdara Bar Associations. North-East District. Karkardooma Courts.

Delhi.
13.The A.O. [J]. Filing/General/Administration Branch. North-East District. Kzu-kardooma

urts. Delhi.
fie Incharge. District Courts Web-Site Committee. Tis Hazari Courts. Delhi.
15.The lncharge. CJM Offlce/Filing Section. North-East District. Karkardooma Courts.

Delhi.
16. R&I Branch to upload the same on LAYERS.
17. PS to the undersigned.

oo\1_ovo1-1>-pare

Principal jijléiaf at Sessions Judge
North-East District. Karkardoorna Courts. Delhi
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